Government of India

Ministry of Development of North Eastern Region

LOK SABHA
UNSTARRED QUESTION No. 1926

To be answered on
Monday, March13, 2023/ Phalguan 22, 1944 (Saka)

QUESTION
Implementation of Schemes in Silchar, Assam

1926. DR. RAJDEEP ROY

Will the Minister of DEVELOPMENT OF NORTH EASTERN REGION be pleased
to state:
(@) the details of the schemes being run by the Government in North-Eastern
Region; and
(b) the number of schemes out of these schemes that have been implemented in
Assam particularly in Silchar?

ANSWER
The Minister of the Ministry of Development of North Eastern Region
[Shri G. Kishan Reddy]

(@) With effect from financial year 2022-23, following schemes have been
approved for implementation by the Ministry of Development of North Eastern Region in
North-Eastern states :

(i) Schemes of North Eastern Council (NEC)

(ii) North East Special Infrastructure Development Scheme (NESIDS),

(iii) Prime Minister’'s Development Initiative for North East Region (PM-DeVvINE)

(iv) Special Development Packages [Bodoland Territorial Council(BTC), Karbi
Anglong Autonomous Territorial Council (KAATC), Dima Hasao Autonomous Territorial
Council (DHATC)] .

(b) All these aforementioned schemes are being implemented in Assam including
Silchar. In all, 679 projects worth Rs.6900.62 crore have been sanctioned, the scheme

wise status of which are given in Annexure-I.



Annexure-| as referred to in reply to Part (b) of the Lok Sabha Unstarred
Question No. 1926 for answer on 13.03.2023

Sl | Name of Scheme No of projects | Total amount
No sanctioned for | sanctioned (Rs in
Assam crore)

1. | Schemes of NEC 97 967.89

2. | NESIDS* 479 4756.79

3. | PM-DevINE** 0 0

4. | BTC 65 749.64

5. | KAATC 26 251.48

6. | DHATC 12 174.82
Total 679 6900.62

* Includes the projects sanctioned under the erstwhile NLCPR Scheme.

**Since it is a newly approved scheme, the sanction process is underway.




